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made for safel(Uardin, the interests 
• those educational personnel? 

Dr. K. L. Shrimali: As I said, when 
we have received the replies trom all 
the State Governments, I teel sure 
that the hon. Home Minister will COIl-
IUlt the State Governments and take 
aecessary action. 
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Mr. Speaker: Next question. 

Shrl R8IIc*: Sir, the next question, 
QuestiDn No. 143, can also be taken lip 
with this. 

Mr. Speaker: If it can be convenient-
'" answered, the next question also 
might be answered alone with Ques-
tiOD No. 1411. 

8brt BaJarnav!s: Yes, Sir. 
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sbri YashlJal Sinirh: 
Sl\ri P. C. Borooah: 

-to Shri BlShahebiimter f4etir:· 
. Shri Heda: 

Shrj Raghunath SiDIh: 
. Sliri A. S. &qai: 

W"ill the Minister of Home Mali's 
be pleased to state: 

(l' Whether il new ilrlvis()l"y cOm-
lhittl!e is J)roposed to be constituted ttl 
IIssist the Cliiet Cdfutriissioni!t' of the 
Andaman and Kii:\;t;ilt WandS; and 

(b) if so, what would be its con-
.ti.tution and precise funetlonsT 

t'h. MiDis&er of State bi the MIDIS-
try ot Home Mairs (8hri ilajlln'Jaoris): 
(a) and (1)). An Advisory Committee 
to be associated with the Chief Com-
IniSsiODer has beeh coi1Stitutl!d. 

Constitution.-The Ad"iso~ Com-
mittee eonsists 01 the Member 01 
Parliament represen.ting the Union 
Territory of Andaumn and Nicobar 
Mands, Senior Vice-President of the 
ItDrt Blair Municipal Board other 
non-ofti.ciai members of the Hmne 
~inister's Advisory CDlnmittee, Rani 
Chh1lllgg Of Katchall and two repre-
sentatives of village Panchayats to be 
DOminated by the Chief c-nissioner. 

,"unctiOTli.-The Chief Commissioner 
Wttuld IIi!i!k the a8viee of the C0m-
mittee on matters relatine to:-

fi) ai!tninilItration mvoivm, 
~neral questiODi of palier. 

(fi) economic, social and edu-
cational development of the 
Islands and welfare at the 
~le In~al. 
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